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conducting radiotherapy since it violated
the safety normis required to conduct such
tests; and

(b) if so, what arc the rcasons for not
banning othcr clinics which arc not
following thc prescribed rule?

THE MINISTER OF STATE IN THE
PRIME MINISTER'S OFFICE (SHRI
BHUVNESH CHATURVEDI): (a) Yecs.
Sir. As thc Institution has not fulfilled
the rclcvant radiation safety rclated
rcquircments, the AERB issucd a
dircctive to cnsurc that the institution
complics with all the rcquircments.

(b) AERB Monitors the radiation
safety status of all hospitals by periodic
revicw of safety reports from these
hospitals and through inspcctions. The
Board initiatcs appropriate rcgulatory
action against thosc hopitals violating thc
safety provisions.

AERB has issucd in Junc 1993
dircctives to the following five (5)
hospitals to enforce the provisions of the
Radiation Protection Rules, 1971, in view
of the violations obscrved during the
inspections carricd out by the tcam
appointed by AERB:

1. Mcdical College Hospital, Calcutta.
2. S.S.K.M. Hospital, Calcutta.

3. R.G. Kar Mecdical College Hospital,
Calcutta.

4. N.R.S. Mcdical Colicge Hospital,
Calcutta.

5. Chittaranjan National Cancer

Centre, Calcutta.

Suitable follow-up action are bcing
taken in all thc above cascs.
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Trade in Vital Human Organs

502, SHRI TRILOKI NATH
CHATURVEDI:
DR. MURL] MANOIIAR

JASHI:

Will thc Minister of HEALTH AND
FAMILY WELFARE bc plcased o
state:

(a) whether Government’s  atiention
has been drawn  to  the  news-item
published in Swatantra Chetna of 15th
May, 1995 published from Allahabud and
Aaj of 5th May, 1995 and Prayagraj
Times of Sth May. 1995 rcgarding trade
in vital human organs and if so, what arc
the dctails thercof;

{b) how many such cascs have comce to
notice, Statc-wisc during the past onc
yecar,

(c) thc action taken together with
dctails of pcrsons involved; and

(d) the number of foreigners who were
trcated by private® 3. s in Tamil
Nadu and Karnataka for kitf!ncy ailments
including kidncy transplant?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (DR. C.
SILVERA): (a) 10 (d) The information is
becing collected and will be laid on. the
Table of the Sabha.
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